	Scheme Wise Statement of Expenditure for the year (2010-11)

	
	(Rupees in Crore)

	S.No.
	Scheme 
	B.E. 2010-2011
	Actual Exp upto 10-2010 - September,2010
	Coppy upto  - Sept.,2009

	 
	 
	Plan
	N-Plan
	Total
	Plan
	N-Plan
	Total
	Plan
	N-Plan
	Total

	 
	Grant No.62
	 
	 
	 
	 
	 
	 
	 
	 
	 

	 
	Secretariat
	 
	 
	 
	 
	 
	 
	 
	 
	 

	1
	Deptt. of Legal Affairs
	0.00
	25.48
	25.48
	 
	14.74
	14.74
	
	15.41
	15.41

	2
	Deptt. of Justice
	0.00
	1.93
	1.93
	 
	1.16
	1.16
	 
	1.14
	1.14

	3
	A.T.F.E
	0.00
	0.62
	0.62
	 
	0.20
	0.20
	 
	0.51
	0.51

	4
	Legislative Department
	0.00
	9.71
	9.71
	 
	6.29
	6.29
	 
	6.53
	6.53

	5
	O.L.Wing
	0.00
	5.7
	5.7
	 
	2.74
	2.74
	 
	3.52
	3.52

	6
	U.L.A
	0.00
	13.63
	13.63
	 
	6.90
	6.90
	 
	2.38
	2.38

	 
	NALSA
	0.00
	2.73
	2.73
	 
	12.30
	12.30
	 
	 
	 

	 
	GRAM NYAYALAYA
	39.00
	 
	39
	7.46
	 
	7.46
	 
	 
	 

	 
	SAJI
	7.57
	 
	7.57
	 
	 
	 
	0.05
	 
	0.05

	 
	ICADR
	 
	0.01
	0.01
	 
	 
	 
	 
	 
	 

	7
	L.A. & C
	0.00
	18.785
	18.785
	 
	6.54
	6.54
	 
	6.32
	6.32

	8
	NALSA
	0.00
	23.00
	23.00
	 
	0.00
	0.00
	 
	 
	 

	9
	National Judicial Academy
	0.00
	13.00
	13.00
	 
	4.47
	4.47
	 
	2.07
	2.07

	10
	Computerisation of Distt.& Subordinate Courts
	107.00
	 
	107.00
	 
	 
	 
	 
	 
	 

	12
	Study of Judicial Reforms & Assessment Status
	2.43
	 
	2.43
	0.11
	 
	0.11
	0.31
	 
	0.31

	13
	Judicial Commissioner
	6.00
	0.05
	6.00
	 
	 
	 
	 
	 
	 

	14
	Project Management Consultancy 
	1.00
	 
	1.00
	 
	 
	 
	 
	 
	 

	15
	Election
	0.00
	151.69
	151.69
	 
	80.73
	80.73
	 
	385.27
	385.27

	16
	I.T.A.T
	0.00
	41.51
	41.51
	 
	20.59
	20.59
	 
	21.23
	21.23

	17
	National Tax Tribunal
	0.00
	
	0.05
	 
	 
	 
	 
	 
	 

	18
	Law Commission
	0.00
	4.51
	4.51
	 
	2.04
	2.04
	 
	1.65
	1.65

	19
	International Law Association
	 
	0.01
	0.01
	 
	 
	 
	 
	 
	 

	19
	V.S.P.
	0.00
	2.81
	2.81
	 
	1.58
	1.58
	 
	1.98
	1.98

	20
	Computerisation of Distt.& Subordinate Courts(NE Region)
	12.00
	0.00
	12.00
	 
	 
	 
	 
	 
	 

	21
	Gram Nyayalaya.
	1.00
	 
	1.00
	 
	 
	 
	 
	 
	 

	 
	Grant for infrastructural facilities for Judiciary (NE-Region)
	15.00
	 
	15.00
	 
	 
	 
	 
	 
	 

	22
	Special Courts
	0.00
	2.00
	 
	 
	1.00
	1.00
	 
	 
	 

	23
	Fast Track Courts
	0.00
	75.00
	75.00
	 
	55.27
	55.27
	 
	21.46
	21.46

	24
	Grants-in-aid to State Govt.
	83.00
	0.00
	83.00
	31.35
	 
	31.35
	70.66
	 
	70.66

	25
	Grants-in-aid to UT Govt.
	6.00
	0.00
	6.00
	6.00
	 
	6.00
	 
	 
	 

	26
	LD drafting & research
	0.00
	0.01
	0.01
	 
	 
	 
	 
	 
	 

	27
	I.T.A.T-Works
	0.00
	15
	15
	 
	 
	 
	 
	 
	 

	28
	National Tax Tribunal-Works
	0.00
	0.01
	0.01
	 
	 
	 
	 
	 
	 

	 
	TOTAL
	280.00
	407.19
	687.19
	44.92
	216.55
	261.47
	71.02
	469.47
	540.49

	COPPY- Corresponding figure for Previous year
	 
	 
	 
	 
	 
	 
	 

	Expenditure incurred by other Deptts./Ministries in the Grant(s) of this Deptt./Ministry is not included in the Scheme-wise details of expd.

	(1) Actuals are unadjusted provisinal figures.( 2) 1 crores = 10 Millions (3) Expenditure is net of recoveries


